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Concern over custodial deaths in the country

SHRI SANTOSH BAGRODIA(Rajasthan): Sir, | rise to draw the attention
of this House to the growing trend of custodial deaths in the country. It is
extremely disturbing that such incidents are increasingly taking place
even in relatively peaceful areas with generally stable law and order situation.
The victims were not exactly the history-sheeter criminals. Custodial deaths
of under-trials have trivialized the Rule of Law by the law-enforcing agencies
themselves as they showed utter disregard for the human life. The two
incidents of 15th and 16th March, 2005 in Delhi and more recently another
custodial death in the Tihar Jail indicate the callous impunity with which
human rights were violated without taking any cognisance of the pleas of
victim's relatives. As reported elaborately in the media, in one case the
deceased was himself earlier rescued from kidnappers but died in the
police custody. While in the second case the victim was arrested and
beaten up fatally for an offence that actually never occurred. In both the
cases the reported course of events made the close complicity of local
police rather evident. Trust of local citizenry is the cardinal principle of
civil policing. The police is the repository of public's trust in fair law and
order. lts presence should be reassuring for common man. Instead citizens
are now considering the presence of police as a hostile intrusion. There is
an urgent need for police to redeem the public trust. | call upon the
Government to take affirmative and preventive steps to contain recurrent
violations of citizen's rights.
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mislead the House, What is the source of figures that he is quoting? He
mentioned that about 25,000 people in one district of West Bengal.

MR. DEPUTY CHAIRMAN: But it has been admitted as Special Mention.
SHRI NILOTPAL BASU: He has mentioned 25,000...

MR. DEPUTY CHAIRMAN: No, it is not there. | have not allowed that.
Whatever he said it is not allowed. Whatever text has been approved, only
that will go on record.
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Need to help brave Jawan who saved HoWrah Bridge from
Bombing in 1971 War
SHRI K. RAMA MOHANA RAO (Andhra Pradesh): A brave jawan, who,
as Deputy Group Commander of Calcutta Home Guards, save Howrah
Bridge from bombing and destruction by Pakistani Army in 1971, is moving
from heaven and earth for two-square meals a day and shelter. On 08-12-
1971, DVR Prabhu, while guarding Howrah Bridge, suddenly spotted
Captain of U.S. Seventh Fleet Military Ships, taking photographs of Howrah
Bridge with an intention to pass them on to Pakistan Army. Prabhu
immediately captured Captain and produced him before North Port Police
Station, Calcutta. Magistrate tried Captain under National Vital Military
and Strategic Secrets Act and deported him to USA. Howrah Bridge was
selected because it was strategically important to win over Indian Army.
On capture of Captain, USA withdrew support to Pakistan and this resulted
in humiliated surrender of over 1,00,000 soldiers of Pakistan Army before
Indian Army. During this operation, he also lost his eyesight and escaped
bid on his life by Pakistani militants. By recognising his gallantry act in
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